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 2173  Re.  Food

 the  letter  that  was  sent  to  you  and
 it  was  after  consulting  them  that.  I
 wrote  my  reply.  I  want  to  show  that
 in  my  reply  to  you  I  have  specially
 mentioned  that  we  also  wish  to  thank
 you  for  the  anxiety  you  expressed  in
 the  House  on  the  food  situation  in  Ke-
 rala.  There  I  further  stated  that  be-
 cause  there  was  no  reaction  on  the
 Part  of  the  Food  Minister  as  well  as
 the  Prime  Minister,  we  cannot  consi-
 der  anything  now.  By  reaction  we
 do  not  mean  reaction  in  words’  and
 speeches;  we  want  material  reaction;
 that  is  to  say,  some  arrangements
 must  be  made  by  which  some  rice
 will  go  to  Kerala.  Of  course,  the
 reaction  of  sympathy  is  good,  but  that
 is  not  what  we  wanted.  Now  I  can
 speak  Only  on  my  behalf,  because
 after  this  appeal  I  will  have  to  con-
 sult  the  co-signatories  not  only  in  this
 House  but  in  the  other  House  also.

 I  also  wish  to  make  an  appeal  to
 the  Food  Minister  as  well  93  the  Prime
 Minister  and  make  some  suggestions
 to  them.  My  suggestion  is  that  the
 Food  Minister  must  go  to  Madras.  If
 the  Food  Minister  goes  to  Madras,
 certainly  wherever  the  Chief  Minister
 is  he  will  come.  The  harvest  is  over
 and  as  I  understand  there  was  a  stock
 of  about  4  lakh  tonnes  of  paddy  in
 Tanjore.  So,  if  the  Food  Minister
 Mmakes  an  appeal  to  the  Madras
 Chief  Minister  that  some  lakh  tonnes
 of  paddy  must  be  given  as  loan  to  the
 Centre,  certainly  it  can  be  moved
 within  two  days.

 I  also  want  to  tell  you  that  today’s
 papers  say  that  because  of  no  _  food
 the  opening  of  schools  on  the  2nd  has
 been  postponed  to  the  15th.  1  also  get
 severa]  letters  from  Kerala.  I  got  a
 letter  from  my  brother  saying  that
 because  for  two  days  they  could  get
 only  three  ounches  of  ration  one  of
 the  boys  while  coming  from  school
 fell  down.  I  am  getting  some  ration
 here  but  that  is  the  situation  there.
 I  also  know  that  there  are  difficulties
 but  when  there  is  a  stock  of  about
 three  lakh  tonnes  in  Madras  the  Cen-
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 tre  should  make  an  appeal  te  the  Chief
 Ministers  of  Madras  and  Andhra.  If
 they  say  no  to  it  then  let  us  know
 that.  If  you  make  an  appeal  and  the
 Chief  Ministers  nf  Madras  and  Andhra
 do  not  care,  16  us  know.  But  I  think
 that  is  not  the  case.

 I  am  very  sorry  that  we  had  _  to
 write  to  you  like  this.  We  meant  no
 disrespect  either  to  you  ००  to  Par~
 liament.  My  hon.  friend,  Shri  Ranga,
 who  was  my  leader  in  the  Kisan  Sa-
 bha  before  and  is  my  future  leader,
 Shri  Nath  Pai  and  al]  the  other  Mem-
 bers  were  telling  me  since  morning.
 We  respect  their  sentiments  but  we
 want  that  something  must  be  done
 immediately  so  that  they  may  get
 something  within  two  days  before
 schools  are  opened  and  it  may  con-
 tinue  for  some  time  what  has  happen-
 ed  for  the  last  six  months  may  not
 happen  hereafter.  That  must  be
 done.

 As  I  told  you,  I  cannot  commit  be-
 cause  I  am  speaking  only  on  my
 behalf.  The  appeal  that  the  Prime
 Minister  and  the  Food  Minister  and
 you  have  made,  the  co-signatories  and
 colleagues  have  understood  that.  We
 will  also  consult  the  Rajya  Sabha
 Members  and  then  we  will  be  able  to
 tell  you  about  the  reaction  of  the
 appeal  that  was  made  here.  It  was
 only  an  appea]  to  you,  to  the  other
 Members  of  the  House  as  well  85  to
 the  Prime  Minister  and  the  Food  Mi-
 nister.  It  is  the  agony  of  the  people  of
 Kerala.  Everyday  so,many  letters  are
 coming  which  say,  “You  are  Members
 of  Parliament;  you  are  our  represen-
 tatives  and  you  are  not  getting  any-
 thing.”  From  our  own  families  also
 we  are  hearing  that  children  are
 swooning  and  dying.  It  was  that  thing
 that  made  us  take  that  action,  That
 is  the  only  thing  I  want  to  say.

 18.24  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,  June
 y  1967/Jyaistha  11,  1889  (Saka).


